
BEFORE THE NATIONAL GREEN TRIBUNAL, 

EASTERN ZONE BENCH, KOLKATA 

O.A. NO. 186/2023/EZ 

 

IN THE MATTER OF: 

 

SHRI. ANALSON SANGMA          … APPLICANT 

 

VERSUS 

 

STATE OF MEGHALAYA & ORS.            … RESPONDENTS 

 

 

 

COUNTER AFFIDAVIT ON BEHALF OF RESPONDENT 
NO. 4 

 

 

 

PAPER BOOK 

(KINDLY SEE INDEX INSIDE) 

 

 

 

 

ADVOCATE FOR THE RESPONDENT NO. 4: JOSE ABRAHAM 

 



INDEX 

S. NO PARTICULARS PAGE NO. 

1.  Counter Affidavit on behalf of the Respondent No. 4 1 – 11 

2.  ANNEXURE – 1 

A true copy of the Lease deed dt. 24.10.2018 
12 – 16 

3.  ANNEXURE – 2 

A true copy of Notification to amend the Meghalaya Minor 

Minerals Concession Rules 2016 dated. 24.01.2019 

17 – 19 

4.  ANNEXURE – 3 

A true copy of the Non-Forest land certificate dt. 

07.03.2019 issued by the Divisional Forest Officer, Social 

Forestry & Territorial Division, South Garo Hills, 

Baghmara 

20 

5.  ANNEXURE – 4 

A true copy of the Letter of Intent (LOI) dt. 04.04.2019 

issued by the Divisional Forest Officer, Social Forestry & 

Territorial Division, South Garo Hills, Baghmara for grant 

of mining lease 

21 

6.  ANNEXURE – 5 

A true copy of the Mining Plan Approval dt. 10.05.2019 

issued by the Divisional Minig Officer, East Garo Hills, 

William Nagar 

22 – 23 

7.  ANNEXURE – 6 

A true copy of the Clearance for setting up stone quarry dt. 

30.10.2019 issued by the Deputy Commissioner (Rev), 

South Garo Hills 

24 



8.  ANNEXURE – 7 

A true copy of the Environment clearance issued by the 

State Environment Impact Assessment Authority vide its 

letter dt. 10.09.2020 

25 – 35  

9.  ANNEXURE – 8 

A true copy of the Consent to Establish dt. 09.10.2020 

issued by the Meghalaya State Pollution Control Board 

36 – 39 

10.  ANNEXURE – 9 

A true copy of the letter dt. 19.02.2021 of the Divisional 

Forest Officer, Social Forestry & Territorial Division, 

South Garo Hills, Baghmara granting Mining Lease to 

Respondent No. 4 

40 – 41 

11.  ANNEXURE – 10 

A true copy of the letter dt. 27.03.2021 issued by the 

Superintendent of Police, South Garo Hills regarding the 

permission for use of Explosives 

42 

12.  ANNEXURE – 11 

A true copy of the Consent to Operate dt. 31.03.2021 issued 

by the Meghalaya State Pollution Control Board 

43 – 46 

13.  ANNEXURE – 12 

A true copy of Renewal of Consent to Operate dt. 

13.01.2023 issued by the Meghalaya State Pollution 

Control Board 

47 – 49 

14.  ANNEXURE – 13 

A true copy of the No Objection Certificate issued by the 

Nokma, Budugre A. King, South Garo Hills 

50 



1



2



3



4



5



6



7



8



9



10



11



12



13



14



15



16



17



18



19



20



21



22



23



24



25



26



27



28



29



30



31



32



33



34



35



36



37



38



39



40



41



42



43



44



45



46



47



48



49



50


